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Failure of Nationalised banks in 
Orissa in Loan Dishurscmcnt 

·206. SHRTM ATI GEETA MUK-
HERJEE : Will the Minister of FIN-
ANCE be pleased to state : 

(a) whether the nationalised commer-
cial banks operating in Orissa have failed 
to adhere to the loan disbursement action 
plan in agricullu re , small industries and 
other services in 1983 ; and 

(b) the targe ts of these banks for dis-
bursement in the above mentioned spheres 

Sector Target 

Agri ulture 67 12.18 
Small Scale 
Industries 2501 .00 
Services 3] 24.43 

Total 12337.61 

in Orissa in 1983 and their achievements ? 

THE DEPUTY MINI STER lN THB 
MINISTRY 0 F FINANCE (SHRI 
JANARDHANA POOJAR Y) : (a) and 
(b) Presumably the reference is to the 
implementation of Annual Action Plans 
formulated by the concerned Lead Banks 
for their lead districts in Oris a. The 
information regardi ng targets and achieve -
ments, under Annual Action Plan fo r 
1983 by Public Sector Banks, excluding 
Regional Rural Banks, for all the districts 
in Orissa taken together is set out 
below:-

Achievement 

4895.80 

2155.98 

2968 .18 

10019.96 

(Rs. in Jak hs) 

Percentage of 
achievement 

72.94 

86.20 
95.00 

81.21 

The performance is considered quite satisfactory. 

Allegat ion made by Finance Minister of 
West Benga l against Union Govern-
ment Regarding Relc::tse of Funds 

to Wt'st Bengal Government 

1811. SHRI PIYUSH TIRKI : Will 
the r..1inister of F INAN CE be pleased 
to state : 

(a) whether. his attention ha s been 
drawn to the news item appeared in tha 
'Times of Ind ia ' dated I Ju ly, 1984 
captioned "Mitra's warning on parti-
ality by Centre" ; 

(b) if so, the rcacrion o f Govern-
ment regarding the allega tion made by 0 

the Finance Min i ter of West Bengal 
against the Union Govern nent's auitude 
towards West Bengal in connec tion with 
releas ing funds from the Union Govern-
ment; and 

( c) the steps being taken by Govern -
ment to redress the grievances of Govern-

. ment and the people of West Bengal ? 

THE MINISTER OF FI ANCE 
(SHRI PRANAB MUKHERJEE) : (a) 
The news item in •Times of India' of l 
July, 1984 has been se ·n. 

(b) All amounts due to the G ov rn .. 
mcot of West Bengal are being released 
according to schedule as in the case 
of other States and there has b n no 
discrimina tion what oever i.n the relea e 
of funds to the G ov rnment of We t 
Bengal. 

(c) We are n ot aware of any legiti-
mate grievence of the Sta te Governmt.n t . 
However, Government of India would 
always be ready to give a ll the help to 
Government of West Bengal and it 




